
    

 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
WESTERN ZONE BENCH AT PUNE 

(Filed under section 14 & 15 read with section 20 of the 
National Green Tribunal Act,2010) 

 ORIGINAL APPLICATION NO 58 OF 2023 
 

IN THE MATTER OF: 
SWATI B PARKAR                                    APPLICANT 
    VS 

STATE OF MAHARASHTRA &ORS                   RESPONDENTS 

 

ADDITIONAL DOCUMENT AS PER HON’BLE TRIBUNAL 
ORDER DATED 23.05.2023. 

LIST OF DOCUMENTS 

Sr. 
No. 

Particulars Page 
No. 

1.  ANNEXURE A/1A. 
The copy of the photographs with longitude 
and latitude of start and end point of coastal 
highway road. 

 

2.  ANNEXYRE A/5A 
The copy of the CZMP Map under CRZ 
Notification,2011 and Google Map. 

 

3.  ANNEXURE A/9  
The copy of the application dated 18.05.2023 
with English translation. 
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4.  ANNEXURE A/10  
The copy of the application dated 27.04.2023 
with English translation. 

 

5.  ANNEXURE A/11  
The certified copy of the Bhumi Abhilekh map 
with English translation of index of map. 

 

6.  ANNEXURE A/12  
The copy of the Report dated 23.09.2022, 
and Panchanama dated 29.03.2022 with 
english translation copy. 

 

Place: Malvan 

Date: 27.05.2023  

THROUGH                                           

OMKAR AJIT KENI 
ADVOCATE 

                             AT/POST- TONDAVALI TALASHIL  
TALUKA- MALVAN, DIST. SINDHUDURG. 

MAHARASHTRA, PIN CODE. 416626 
 MOB NO: 9405632804 

EMAIL: omkar.keni99@gmail.com 

 colour
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